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 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  this  House  do  agree  with
 the  Eighth  Report  of  the  Committee
 On  Private  Members’  Bills  and  Re-
 solutiong  presented  to  the  House  on
 the  30th  November,  1977."

 The  motion  was  adopted,

 35.2  hrs.

 PROFITEERING  PREVENTION  AND
 PRICE  CONTROL  BILL*

 SHRI  K.  LAKKAPPA  (Tumkur):
 I  beg  to  move  for  leave  to  introduce
 a  Bill  to  regulate  the  prices  of  essen-
 tia]  articles  of  daily  consumption  and
 to  prevent  profiteering  in  such
 articles,

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  to  regulate  the  prices
 of  essentia}  articles  of  daily  con-
 sumption  and  to  prevent  profiteer-
 ing  in  such  articles.”

 The  motion  was  adopted,

 SHRI  K.  LAKKAPPA:
 the  Bill.

 T  introduce

 TRADE  UNIONS  (RECOGNITION)
 BILL*

 it  get  we  कछवाय  (दर्जन):
 उपाध्यक्ष  महोदय,  में  प्रस्ताव  करता  हूं  कि

 मुझें  व्यवसाय  संघ  को  मान्यता  देने  की  प्रक्रिया
 का  उपबन्ध  करने  वाले  विधेयक  को  पुर:-
 स्थापित  करने  की  अनुमति  दी  जाये।

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  to  provide  for  the  pro-
 cedure  for  recognition  of  Trade
 Unions.”

 The  motion  wag  adopted.

 soft  हुक्म  चकदे  कछवाय  :  मैं  विधेयक  को
 पुरःस्थापित  करता  हूँ।

 DOMESTIC  WORKERS  (CONDI-
 TIONS  OF  SERVICE)  BILL*

 fl  per  we  कछवाय  (उज्जैन)  :
 उपाध्यक्ष  महोदय,  मैं  प्रस्ताव  करता  हूं  कि

 मुझें  घरेलू  कलाकारों  की  मजदूरी  के  नियतन
 के  लिये  तथा  उनकी  दशा  में  सुधार  करमे  का
 उपबन्ध  करनें  वाले  विधेयक  को  पुर:स्थापित
 करनें  की  अनुमति  दी  जाये।

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bil]  to  provide  for  the  fixa-
 tion  of  wages  and  for  improvement
 of  working  conditions  of  domestic
 workers.”

 The  motion  wag  adopted,

 aft  yar  ara  कछवाय  :  मैं  विधेयक  को
 पुर:स्थापित  करता  हूं।

 मीन

 CONSTITUTION  (AMENDMENT)
 BILL*

 Amendment  of  articles  74  ang  63

 eft  get  ae  कछवाय  (उज्जैन)  :
 उपाध्यक्ष  महोदय,  मैं  प्रस्ताव  करता  हूं  कि
 मुझे  भारत  के  संविधान  के  अनुच्छेद  74  तथा
 63  का  संशोधन  करने  बाले  विधेयक  को

 पुरःस्थापित  करने  की  प्रयुक्ति  दी  जाय  1

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  leave  be  granteg  to  intro-
 duce  a  Bill  further  to  ameng  the
 Constitution  of  India.”

 The  motion  was  adopted.
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 aft  get  चंद  कछ  दाय :  मैं  विधेयक  को

 पुर:स्थापित  करता  हूं।

 STARVATION  DEATHS  (PRECAU-
 TIONARY  MEASURES  AND  RES-

 PONSIBILITIES)  BILL*

 sit  हरम  we  कछवाय  (उज्जैन)  :
 उपाध्यक्ष  महोदय,  मैं  प्रस्ताव  करता  हूं  कि
 मुझे  भूख  से  मृत्यु  न  होने  देने  के  लिये  मौर
 इस  सम्बन्ध  में  उत्तरदायित्व  के  लिये  ग्राम  एवम्
 ज़िला  प्राधिकारियों  द्वारा  पूवविधानी  उपायो
 का  उपबन्ध  करने  वाले  विधेयक  को  पुर.-
 स्थापित  करने  की  प्रयुक्ति  दी  जाये।

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “Tnat  leave  be  granteg  to  intro-
 duce  a  Bill  to  provide  for  precau-
 tionary  measures  by  village  aud
 district  authorities  to  avoid  starva-
 tion  deaths  ang  for  responsibilities
 therefor.”

 The  motion  wag  adopted.

 att  हुकम  श्व  क&वाय  :  मै  विधेयक  को
 पुर  स्थापित  करता  हूं।

 LIQUOR  (REGULATION  OF  PRO-
 DUCTION,  SUPPLY  AND  DISTRI-

 BUTION)  BILL*

 ौषरी  राल  गोपाल  सि&  (वि लहौर)
 उपाध्यक्ष  महोदय,  मैं  प्रस्ताव  करता  हूं  कि
 मुझे  शर/ब  के  व्यापार  कौर  वाणिज्य  कौर
 उसके  उत्पादन,  प्रदाय  कौर  वितरण  के
 सम्बन्ध  में  कतिपय  निर्धनों  का  और  उससे
 सम्बन्धित  या  आनुषंगिक  विषयों  का  उपबन्ध
 करने  वाले  विधेयक  को  पुर:स्थापित  करते  की
 अनुमति  दी  जाये।
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 MR,  DEPUTY-SPEAKER:  The
 question  is:

 “Tout  leave  be  granted  to  intro-
 duce  a  Bill  to  provide  for  certain
 restricticis  in  relation  to  trade  and
 commerce  in,  and  production,  sup-
 ply,  ard  distribution  of,  liquer  and
 for  matters  connecteg  therewith  or
 incidental  thereto.”

 The  motion  was  adopted.

 >  चौधरी  रास  गोपाल  सिंह:  मै  विधेयक  को
 पुर  स्थापित  करता  हूं।

 INDIAN
 COUNCIL  MEDICINE  CENTRAL

 (AMENDMENT)  BILL*
 (Amendment  of  Sections  2,  77  etc.)

 To  लक्ष्मी  नारायण  पांडेय  (मंदसौर)  :
 उपाध्यक्ष  महोदय,  मै  प्रस्ताव  करता  हूं  कि

 मुझे  भारतीय  चिकित्सा  केन्द्रीय  परिषद  द
 प्रीमियम,  i970  का  संशोधन  करने  वाले
 विधेयक  को  पुरःस्थापित  करने  की  अनुमति
 दी  जाये  1

 MR  DEPUTY-SPEAKER:  ‘The
 question  is:

 “Tiat  leave  be  granted  to  intro-
 duce  a  Bill  to  amend  the  Indian
 Medicine  Centra]  Council  Act,  1970."

 The  motion  was  adopted,

 wo  लक्ष्मी  नारायण  पांडेय  :  मैं
 विधेयक  को  पुर:स्थापित  करता  हूं।

 PROHIBITION  ON  INDICATION  OF
 CASTE  BILL

 SHRI  D.  D,  DESAI  (Kaira);  ]  beg
 to  move  for  leave  to  introduce  a  Bill
 to  provide  for  prohibition  on  indica-
 tion  of  caste,  religion,  commut.ity  or
 region,  etc.,  with  the  name.


